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CENTRAT ADMINISTRATIVE -TRIBUNAL, PRINCIPAL RBRENCH
OA No.339/2003

New Deihi, this the 2
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of August, 2003

Hon'ble Shri Justi V.S5. Aggarwal, Chairman
Hon'bhle Shr: S.K. aik, Member(A)

Balwan Singh
TLadpur, PS Kanjhawala
. Deth .. Applicant

(8hri S.N.Anand, Advocate)

i

Jolnf Comm1sq10n9r of P ic
New Delhi Range, New Delhi
Dy. Commissioner of Police
East District, Delhi . Respondents

N) =

(9%

(Shri Ajesh Tuwthra, Advocate)

ORDER{oral)
Justice V.3, Aggarwal

Learned counsel for the applicant seeks permission

el 4

o withdraw the present application. Allowed as praved.

OA dismissed as withdrawn.

{S.K7 Naik) (V.5. Aggarwal)
Memher (A) Chairman



